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(c) and (d). AsYa matter of policy
Indian Missions abroad do not conduct
Eublicity though paid advertisements
y the Government, Qur Press Relcases
h wever are carried scmetimes by the
newspapers free of charge,

(e) Question does nct arise.

12- 34 hrs.

PAPERS LAID ON THE TABLE

STATEMENT ON THE VISIT OF FOREIGN
MINISTER OF JArPAN TO INDIA AND
ANNuAL RePORT o CENTRAL Coal
MINES REscUR  STATION  COMMITTEE,
DHANBAD FOR 1974-75

THE MINISTER OF PARLIAMEN-
“TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Sir,
I beg to layon the Table (1) A state-
ment (Hindi and English versic ns) on
the visit of the Foreign Minister of
Japan to India frc m July 19 to 22, 1977.
[Placed 1in Library, See No. LT-
843/77].

(2) A copy of the Annual Rcport
(Hindi and English versicns) on the
working of the Central Copal Mines
Rescue Stations Committee, Dhanbad,
for the year 1974-75. [Placed tn Library,
See No. LT-844/77).
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CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

REPORTED STRIKE IN KIRIBURU IRON
ORE MINES.

SHRI C. K. CHANDRAPPAN
(Cannancre): Sir, I call the cttenticn
of the Minister ¢f Steel and Mines to
the followirg matter ¢f wgcnt public
imp ‘rtance and I request that he m:y
make a Statement therercn:

“Reported indefinite strike in the
Kiriburu Ircn Ore Mines ¢ f Nztic nal
Mineral Develcpment Cirperaticn
following the failure ¢f ccnciliaticn
efforts.”

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
Kiriburu is one « f the mejor mech: riced
iron ore mines of the Naticnal Mirersl
Develepment Crrpcraticn  lccated  in
Singhbhum district «f Bihar withebcut
1,600 empl yees. A scheme fir ex-
pansicn and mcdificaticn « f the scheme
to procduce annually 1.17 millicn w nnes
of lump cre and 2.66 milli n «nnes cf
fines to meet the requirements « f B kero
Steel Plant has recently been o mplkted
and is undergoirg commissic nir g triels.

The weges of N.M.D.C. wc rkmen
are being paid in accrdance with the
tri-partite wage Settlement arrived at
between the unions «f N.M.D.C. and
the Manzgement in the presence ¢ f the
Deputy Chief Labcur Crommissic ner
(Central). As per this :gieement the
minimum wzge paid to the I west cate-
g ry is basic Rs. 290 per mu nth, fixed
D.A. Rs. 62 per month and vari: ble
D.A. Rs. 55.30 per mcnth, tctallir g Rs.
407.30 per month. Additcnzlly, the
emplcyees and their dependents aic
entitled to free medical facilities 2rnd
free educational facilities for their chil-
dren. Hiusirg is also beirg provided
fir 70 per cent of emplo ees at subti-
dised rent and thcse nct pre vided with
houses get house rent allcwznce. Tiens-
pirt facilities are prcvided frim place
of residence to wi rksite.

The Jharkhand Mazdcor Sargh,
N.M.D.C. Wi rkers Unicn, N.M.D.C.
Shramik Sargh, Kiriburu jiintly sub-
mitted on 1-6-77 a n« tice to § ¢ n Strike
from 18-7-77 if 46 demands presented
by them were nct acceded to, The Ma-
nagcment initiated discussicns with the
Union representatives and the m:tter
was also taken up in conciliction pre-
ccedings on 8th and gth July, 1977 by
the Assistant Labcur Commissioner
(Central), Chaibasa, The conciliaticn
proceedings ended in failure but the'



